Annexure-3

Name of the Corporate Debtor: TRULY CREATIVE DEVEELOPERS PRIVATE LIV

ITED; Date of Commencement of CIRP: 11.11.2022; List of Creditors as on: 06.02.2024-(Version-4)

List of Secured Financial Creditors (other than financial creditors belonging to any class of creditors)
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Godavari Urban
g [MURseCrec 02.12.2022 13,514,23200 | 13,401,805 ed 2 7 NIL 112,427.00 2o
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Janata Sahakari Contingent claim of live
2 |Bank Pune, Vile 20.01.2023 39,040,349.07 28,830,128.40 Secured 39,040,349.07 - No 16.90% 10,017,000.00 193,220.67 BG, Interest counted upto

Parle Branch ICD
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